Vaccant Court of]
District Judge,
Comercial Court-o1

District

ICENTRAL

LList of cases which were e-filed during the month of June 2021

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile

Advocate email id

Date

ofDate of e-

Registration filing

SH. RAJNEESH
KUMAR GUPTA DJ
COMMERCIAL COURT,
THC

CENTRAL

CS (COMM)/1666/2021 [CICI BANK Vs SATVEER  |[PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO05-06-2021  [04-06-2021
BHALLA(P),

CS (COMM)/1665/2021 [ICICI BANK Vs PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO05-06-2021  [04-06-2021
JAINARAYAN SINGH BHALLA(P),

CS (COMM)/1664/2021 [ICICI BANK Vs YAD RAM PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO|05-06-2021 |04-06-2021
BHALLA(P),

CS (COMM)/1663/2021 [CICI BANK Vs PRAVEEN |PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO05-06-2021  [04-06-2021
IYADAV BHALLA(P),

CS (COMM)/1662/2021 [CICI BANK Vs SUBHODH [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO|05-06-2021 |04-06-2021
JHA BHALLA(P),

CS (COMM)/1661/2021 [CICI BANK Vs SHINE PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO05-06-2021  [04-06-2021
FOODS SERVICES BHALLA(P),
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S.No District Case No. Petitioner Name  VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/1660/2021 [ICICI BANK Vs HARI OM PUNIT KUMAR

YADAV BHALLA(P),

9810080772 PUNEETBHALLA@GMAIL.CO/05-06-2021 |04-06-2021

CS (COMM)/1682/2021 [CICI BANK Vs SANJEEV [ DEEPAK 9818030800  [induslegalia@gmail.com 07-06-2021 |05-06-2021
KUMAR KAUSHIK(P),

CS (COMM)/1679/2021 [ICICI BANK Vs UMESH IMANISH KUMAR (9811898399 mainsh@klfindia.com 07-06-2021 |05-06-2021
SHARMA DEWAN(P),

CS (COMM)/1684/2021 [ICICI BANK Vs PAWAN DEEPAK 9818030800 induslegalia@gmail.com 07-06-2021 |05-06-2021
AWANA KAUSHIK(P),

CS (COMM)/1680/2021 [CICI BANK Vs KABEER PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO07-06-2021  |05-06-2021
SHRIVASTAVA BHALLA(P),

CS (COMM)/1681/2021 [CICI BANK Vs SHEELA PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO07-06-2021  |05-06-2021
SHARMA BHALLA(P),

CS (COMM)/1683/2021 [CICI BANK Vs SAKALDEV [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO07-06-2021  05-06-2021
KUMAR BHALLA(P),



mailto:PUNEETBHALLA@GMAIL
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Respondent Name

Advocate
Nobile

Advocate email id Date ofDate of e-

Registration filing
Number

CS (COMM)/1685/2021 [ICICI BANK Vs SALAMAN

KHAN

PUNIT KUMAR
BHALLA(P),

9810080772 PUNEETBHALLA@GMAIL.CO07-06-2021  |05-06-2021

CS (COMM)/1678/2021 [CICI BANK Vs SATENDRA [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO/07-06-2021 |05-06-2021
KUMAR BHALLA(P),

CS (COMM)/1755/2021 HETU NARANG Vs MOHIT [VIJAY K 0873403435 vijayadv558 @gmail.com 14-06-2021  [11-06-2021
KARAK SEHGAL(P),

OMP (I) HDB FINANCIAL SERVICES RAHUL 8376049807 advocateashok.i@gmail.com [14-06-2021  [11-06-2021
(COMM)/1028/2021 LTD Vs JITENDRA KUMAR BHARADWAJ(P),
CS (COMM)/1771/2021 [CICI BANK Vs HIMACHAL [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO15-06-2021  [14-06-2021
SINGH BHALLA(P),
CS (COMM)/1772/2021 [CICI BANK Vs NARENDER [PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO15-06-2021  [14-06-2021
KUMAR BHALLA(P),
CS (COMM)/1799/2021 [CICI BANK Vs VIJAY GIRI |[PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO

16-06-2021  [15-06-2021
BHALLA(P),
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CS (COMM)/1798/2021 [ICICI BANK Vs PAWAN PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO16-06-2021  [15-06-2021
KUMAR DAWAR BHALLA(P),

CS (COMM)/1855/2021 [CICI BANK Vs BABU LAL [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO[17-06-2021  [16-06-2021
GUPTA BHALLA(P),

CS (COMM)/1856/2021 [ICICI BANK Vs JUHURU PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO17-06-2021  16-06-2021
BHALLA(P),

CS (COMM)/1861/2021 [CICI BANK Vs YOGESH PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO18-06-2021  17-06-2021
KUMAR GARG BHALLA(P),

CS (COMM)/1877/2021 [CICI BANK Vs TASSATVAR [PUNIT KUMAR (9810080772 PUNEETBHALLA@GMAIL.CO[19-06-2021  18-06-2021
BHALLA(P),

CS (COMM)/1878/2021 [CICI BANK Vs SATISH PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO[19-06-2021  18-06-2021
KUMAR BHALLA(P),

CS (COMM)/1891/2021 [CICI BANK Vs RADHEY PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO]21-06-2021  [19-06-2021
SINGH BHALLA(P),
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Respondent Name Nobile Registration filing

Number

CS (COMM)/1889/2021 [CICI BANK Vs SURENDER [PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO21-06-2021  19-06-2021
SINGH BHALLA(P),
CS (COMM)/1892/2021 [CICI BANK Vs SUNIL PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO21-06-2021  [19-06-2021
KUMAR BHALLA(P),
CS (COMM)/1890/2021 [ICICI BANK Vs OMBIR PUNIT KUMAR 9810080772 PUNEETBHALLA@GMAIL.CO21-06-2021  19-06-2021
BHALLA(P),
CS (COMM)/1934/2021 [CHAKSHU MEHTA Vs RISHABH 8586834657 primejuris.delhi@gmail.com [24-06-2021 [23-06-2021
VELLORE JAVEED GUPTA(P),
SHAMIQUE HUSSAIN
OMP (I) MR ARJUN LAL SHANTNU 0999347367 IAdvshantnuagg2014@gmai.con29-06-2021  28-06-2021
(COMM)/1177/2021 KHANCHANDANI Vs M/S |AGGARWAL(P),
CAPL HOTELS AND SPA
PVT LTD
3 SH. MAHESH CENTRAL CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 05/06/2021 | 04/06/2021
CHANDER GUPTA, 1655/2021 RAKESH KUMAR BHALLA
DISTRICT JUDGE, MAVAI
(COMMERCIAL
COURT)-03, TIS|
HAZARI COURT,
DELHI
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S.No District Case No. Petitioner Name  VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 1656/2021 [ICICI BANK LTD. V/S SH. PUNIT

DEEPAK SHARMA KUMAR BHALLA

9810080772 PUNITBHALLA@GMAIL.COM| 05/06/2021 | 04/06/2021

CS(COMM) 1657/2021 [ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 05/06/2021 | 04/06/2021
PRAVEEN YADAV KUMAR BHALLA

CS(COMM) 1658/2021 [ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 05/06/2021 | 04/06/2021
SATISH KUMAR BHALLA

CS(COMM) 1659/2021 [CICI BANK LTD. V/S HARI |SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 05/06/2021 04/06/21

OM YADAV KUMAR BHALLA
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Respondent Name Nobile Registration filing

Number

CS(COMM) 1686/2021 [ICICI BANK LTD. V/S SHIV |SH. PUNIT

KUMAR KUMAR BHALLA

9810080772 PUNITBHALLA@GMAIL.COM| 07/06/2021 | 07/06/2021

CS(COMM) 1687/2021 [CICI BANK LTD. V/S BITTO|SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 07/06/21
SINGH KUMAR BHALLA

CS(COMM) 1688/2021 [ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
SUDHIR KUMAR KUMAR BHALLA

CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21

1689/2021 DAYANAND KUMAR BHALLA
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Advocate email id Date
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CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1690/2021 SATISH GUPTA KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1691/2021 SUDHIR DEWAN KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1692/2021 TARUN KUKREJA KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1693/2021 PARIKSHIT KUMAR BHALLA



mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
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Nobile
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ofDate of e-

Registration filing

IM/S ESS PEE ENTERPRISES

CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1694/2021 JITENDRA KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 07/06/21 05/06/21
1695/2021 FUTURE KUMAR BHALLA

WORLD GREEN HOMES

PVT.LTD

& ORS.
CS(COMM) ICICI BANK LTD. V/S HARI |SH. PUNIT KUMAJ9810080772 PUNITBHALLA@GMAIL.COM| 06/07/21 06/05/21
1696/2021 IOM YADAV
OMP(COMM) SHRI PANKAJ KUMAR SH. VIKRAM DUA 9810080638 IMAILVIKRAMDUA@GMAIL.CC  06/09/21 06/08/21
42/2021 PROP. OF

IM/S COROPACK

INDUSTRIES V/S
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S.No District Case No. Petitioner Name  VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 15/06/21 14/06/21
1797/2021 MEGHA & ORS. KUMAR BHALLA
OMP(I)(COMM) HDB FINANCIAL SERVICES [SH. RAHUL 8376049807 IADVOCATEASHOK.1@GMAIL| 15/06/21 14/06/21
1050/2021 LTD. V/S. BHARDWAJ

SATYENDRA ATTREYA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 16/06/21 15/06/21
1800/2021 DEBENDRA KUMAR KUMAR BHALLA

MTHAKUR & ORS.
CS(COMM) ICICI BANK LTD. V/S SHIV |SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 16/06/21 15/06/21
1801/2021 KUMAR KUMAR BHALLA
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Nobile
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Advocate email id

Date ofDate of e-

Registration filing

CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 16/06/21 15/06/21
1802/2021 DEBENDRA KUMAR KUMAR BHALLA
THAKUR & ORS.
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 17/06/21 16/06/21
1827/2021 SHISH RAM & ORS. KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/SJEET |SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 17/06/21 16/06/21
1828/2021 SINGH & ORS. KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 17/06/21 16/06/21
1829/2021 SONAM TOMAR & ORS. KUMAR BHALLA
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Respondent Name

VSAdvocate Advocate Advocate email id Date ofDate of e-

CS(COMM)
1830/2021

ICICI BANK LTD. V/S
SANJAY PRAJAPATI &
ORS.

SH. PUNIT

KUMAR BHALLA

Nobile
Number

9810080772

PUNITBHALLA@GMAIL.COM

Registration filing

17/06/21

16/06/21

CS(COMM)

ICICI BANK LTD. V/S BABU |SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 17/06/21 16/06/21
1831/2021 LAL GUPTA & KUMAR BHALLA
ORS.
CS(COMM) ICICI BANK LTD. V/S AMIT [SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 17/06/21 16/06/21
1840/2021 SHARMA & ORS. KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 19/06/21 18/06/21
1884/2021 SURENDER SINGH & ANR. KUMAR BHALLA



mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM

S.No

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
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Registration filing

CS(COMM) ICICI BANK LTD. V/STEK |SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 21/06/21 19/06/21
1904/2021 ICHAND & ANR. KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 21/06/21 19/06/21
1905/2021 INARESH YADAV KUMAR BHALLA
CS(COMM) ICICI BANK LTD. V/S SH. PUNIT 9810080772 PUNITBHALLA@GMAIL.COM| 24/06/21 23/06/21
1935/2021 SHAHID KHAN & ANR. KUMAR BHALLA
CS(COMM) ICENTRAL BANK OF INDIA [SH. MANOJ 9811254078 manvakil378 @gmail.com 25/06/21 24/06/21
1947/2021 V/S KUMAR ARORA
JAYESH SHARMA & ORS.
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S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

CS(COMM) REETA TUTEJA V/S VARUN SH. HARSHIT 9899113806 advharshitjain@gmail.com 30/06/21 29/06/21
2078/2021 KUMAR JAIN
4 Nisha Saxena DJICENTRAL CS (COMM)-1723/21 |PUNJAB AND SINGH BANK| SH. MANOJ KR. | 9811254078 manvakil378 @gmail.com 10.06.2021 | 09.06.2021
commercial 04 VS. GURPREET SINGH & ARORA
ORS.
CS (COMM)/1742/2021 CICI BANK Vs BHAVNA GOEIT KUMAR BHALL] 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1743/2021 [ICI BANK Vs JASNEET SINGIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1745/2021 CICI BANK Vs HARSHIT GOEIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 04.06.2021
CS (COMM)/1746/2021 |CICI BANK Vs SONU KUMAHT KUMAR BHALL] 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1747/2021 (CICI BANK Vs UTTAM SINGHT KUMAR BHALL, 9810080772 punitbhalla@aol.com 11-06-2021 04.06.2021
CS (COMM)/1744/2021 [ICI BANK Vs SUDHIR DIWAIT KUMAR BHALL] 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
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Case No.

Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

CS (COMM)/1750/2021 [ICI BANK Vs VIVEK SHARMIT KUMAR BHALL] 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1748/2021 [NK Vs SAURABH BIDHURI AT KUMAR BHALL] 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1749/2021 |CI BANK Vs SURENDER SIN(T KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1752/2021 CICI BANK Vs SHANKAR JHAT KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1753/2021 | ICICI BANK Vs SOHAN PAL [T KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 04.06.2021
CS (COMM)/1753/2021 | ICICI BANK Vs SOHAN PAL [T KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1751/2021 [ICI BANK Vs SATISH KUMAIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 04.06.2021
CS (COMM)/1754/2021 [CICI BANK Vs SAURAV DEVIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 11-06-2021 | 04.06.2021
CS (COMM)/1785/2021 [ICI BANK Vs MANIK KAPOOEEPAK KAUSHIK(] 9818030800 indslegalia@gmail.com 15-06-2021 | 14-06-2021
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S.No

District

Case No.

CS (COMM)/1783/2021

Petitioner Name VS
Respondent Name

ICICI BANK Vs ANIS

Advocate

EEPAK KAUSHIK(]

Advocate
Nobile
Number

9818030800

Advocate email id

indslegalia@gmail.com

Date ofDate of e-

Registration filing

15-06-2021

14-06-2021

CS (COMM)/1784/2021 [[CI BANK Vs SAURABH GUPEEPAK KAUSHIK(] 9818030800 indslegalia@gmail.com 15-06-2021 | 14-06-2021
CS (COMM)/1822/2021 [CI BANK Vs YUDHVEER SINIT KUMAR BHALL, 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1824/2021 [ BANK Vs SAROJ DEVI SHAIT KUMAR BHALL, 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1823/2021 [ BANK Vs KABEER SRIVASTIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1826/2021 [ICI BANK Vs SHIVAM SINGIT KUMAR BHALL, 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1825/2021 CICI BANK Vs BITTOO SINGHT KUMAR BHALL| 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1821/2021 [ICI BANK Vs SATISH KUMAIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1820/2021 [ICI BANK Vs AVLESH KUMAIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
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CS (COMM)/1819/2021 | ICICI BANK Vs RAJENDRA [T KUMAR BHALL| 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1818/2021 |CICI BANK Vs AMIT BABBAHT KUMAR BHALL] 9810080772 punitbhalla@aol.com 16-06-2021 | 15-06-2021
CS (COMM)/1859/2021 BANK Vs PAWAN KUMAR DAT KUMAR BHALL] 9810080772 punitbhalla@aol.com 17-06-2021 | 16-06-2021
CS (COMM)/2018/2021 I BANK Vs KAPENDRA AND [T KUMAR BHALL| 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2023/2021 CICI BANK Vs SONU SHARMIT KUMAR BHALL 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2024/2021 [ BANK Vs ASHISH MITTAL AT KUMAR BHALL 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2025/2021 K Vs SHWETA AGGARWAL IT KUMAR BHALL] 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2026/2021 [I BANK Vs RAJENDRA AND (T KUMAR BHALL] 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2027/2021 | BANK Vs SAHID KHAN ANDIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
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CS (COMM)/2028/2021 }ANK Vs HARI SHANKAR ANIT KUMAR BHALL] 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2021/2021 NK Vs SURESH PAL SINGH AIT KUMAR BHALL, 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2019/2021 BANK Vs UDAY PRATAP ANIIT KUMAR BHALL, 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2022/2021 K Vs SHIV KUMAR SHARMA IT KUMAR BHALL 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
CS (COMM)/2020/2021}ANK Vs RAHEES KHAN ANIIT KUMAR BHALL| 9810080772 punitbhalla@aol.com 28-06-2021 | 17-06-2021
5 Sh. Ashwani Kr. Sarpal ,CENTRAL CS COMM - 1653/2021 [CICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 05.06.2021 | 05.06.2021
District Judge, BHAVNA GOEL
Commercial Court-05
CS COMM - 1654/2021 [CICI BANK LTD V/S PUNIT BHALLA 9810080772 PUNITBHALLA@GMAIL.COM| 05.06.2021 | 05.06.2021
IAVLESH KUMAR
CS COMM - 1667/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
IAMANPREET SINGH
CS COMM - 1668/21 ICICI BANK LTD V/S VIVEK [PUNIT BHALLA [9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 07.06.2021
SHARMA
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CS COMM - 1669/21 ICICI BANK LTD V/S SHIV |[PUNIT BHALLA [9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
DEEP SINGH

CS COMM - 1670/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
IAMANPREET SINGH

CS COMM - 1671/21 ICICI BANKLTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
SHAMSHAD ALI

CS COMM - 1672/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
KISHORE KUMAR GAUTAM

CS COMM - 1673/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
RAKESH MAVAI

CS COMM - 1674/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
IAVLESH KUMAR

CS COMM - 1675/21 ICICI BANK LTD V/S PUNIT BHALLA |9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
JITENDRA

CS COMM - 1676/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 | 07.06.2021
SHIVDEEP RATHI

CS COMM - 1677/21 ICICI BANK LTD V/S SHRI |[PUNIT BHALLA [9810080772 PUNITBHALLA@GMAIL.COM| 07.06.2021 07.06.2021

BHAGWAN
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CS COMM - 1773/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 15.06.2021 15.06.2021
NAVEEN KR SHARMA

CS COMM - 1832/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 17.06.2021 17.06.2021
SAMEER KHAN

CS COMM - 1833/21 ICICI BANKLTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 17.06.2021 17.06.2021
BALBIR SINGH

CS COMM - 1834/21 ICICI BANK LTD V/S PRIT |[PUNIT BHALLA [9810080772 PUNITBHALLA@GMAIL.COM| 17.06.2021 17.06.2021
PAL

CS COMM - 1835/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 17.06.2021 17.06.2021
RAHUL KR

CS COMM - 1836/21 ICICI BANK LTD V/S ILYAS [PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 17.06.2021 17.06.2021

CS COMM - 1876/21 ICICI BANK LTD V/S RINKUPUNIT BHALLA 9810080772 PUNITBHALLA@GMAIL.COM| 19.06.2021 19.06.2021
SINGH

CS COMM - 1893/21 ICICI BANK LTD V/S SALIM [PUNIT BHALLA [9810080772 PUNITBHALLA@GMAIL.COM| 21.06.2021 21.06.2021

CS COMM - 1894/21 ICICI BANK LTD V/S SUNIL PUNIT BHALLA 9810080772 PUNITBHALLA@GMAIL.COM| 21.06.2021 21.06.2021

KR
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CS COMM - 1895/21 ICICI BANK LTD V/S PUNIT BHALLA (9810080772 PUNITBHALLA@GMAIL.COM| 21.06.2021 21.06.2021
RADHEY SINGH
CS COMM - 2050/21 DAYANAND ANGLO VEDIC TANU SINGHAL [9210107303 29.06.2021 | 29.06.2021
TRUST & MANAGEMENT
IV/S DAV KIDS/GLOBAL
SCHOOL
CS COMM - 2072/21 SACHIN KRV/SM/SSRM |SHUBHAM 0810474101 30.06.2021 | 30.06.2021
INFRACON P LTD VISHWAKARMA
CS COMM - 2073/21 REETA TUTEJA V/S ABIDA [HARSHIT JAIN (98991138065 30.06.2021 | 30.06.2021
BEGUM
CS COMM - 2080/21 M/S CENTURY PLY S KARTIK 0999053299 prchatterjiand associates@gmaj 01.07.2021 01.07.2021
BOARDS V/S M/S LAXMI
PLY AND LAMINATES
6 SH. MANMOHAN|CENTRAL CS (COMM)/1700/2021 [CICI BANK Vs CHETAN DEEPAK 9818030800INDUSLEGALIA@GMAIL.CON07-06-2021  [04-06-2021
SHARMA, DISTRICT] PARWANDA KAUSHIK(P),
JUDGE(COMMERCIAL)
-06, CENTRAL
CS (COMM)/1839/2021 [CICI BANK Vs PARIKSHIT [PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM[17-06-2021  (14-06-2021
BHALLA(P),
CS (COMM)/1838/2021 [CICI BANK Vs JITENDER [PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM17-06-2021  [14-06-2021
BHALLA(P),
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CS (COMM)/1842/2021 [CICI BANK Vs SAHID PUNIT KUMAR BH 9810080772PUNITBHALLA@GMAIL.COM17-06-2021  [14-06-2021
CS (COMM)/1841/2021 [ICICI BANK Vs AMIT PRAKAPUNIT KUMAR BH 9810080772PUNITBHALLA@GMAIL.COM17-06-2021  [14-06-2021
CS (COMM)/1730/2021 [CICI Bank Vs UBAID AND MANISH 9811898399 MANISH@KALFINDIA.COM [11-06-2021  |04-06-2021
IANR DEWAN(P),
CS (COMM)/1721/2021 [ICICI Bank Vs SANJEEV DEEPAK 9818030800 INDUSLEGALIA@GMAIL.COM11-06-2021  [04-06-2021
KUMAR SAINI KAUSHIK(P),
CS (COMM)/1760/2021 [ICICI Bank Vs SALIL GUPTA MANISH 9811898399 MANISH@KALFINDIA.COM (14-06-2021  |04-06-2021
DEWAN(P),
CS (COMM)/1759/2021 [CICI Bank Vs MOHAMMAD MANISH 9811898399 MANISH@KALFINDIA.COM [14-06-2021  |04-06-2021
KASIF DEWAN(P),
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Number
CS (COMM)/1774/2021 [ICICI Bank Vs SONDEV MANISH 9811898399MANISH@KALFINDIA.COM [15-06-2021  |04-06-2021
PATHAK DEWAN(P),
CS (COMM)/2048/2021 [ICICI BANK Vs GOVIND PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM|28-06-2021  [15-06-2021
KUMAR BHALLA(P),
CS (COMM)/2046/2021 [ICICI BANK Vs PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM|28-06-2021  [15-06-2021
DHARMANDER BHALLA(P),
CS (COMM)/2047/2021 [ICICI BANK Vs AADIK PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM|28-06-2021  [15-06-2021
CHOUDHARY BHALLA(P),
CS (COMM)/1806/2021 [ICICI BANK LIMITED Vs IMANISH KUMAR 9811898399MANISH@KALFINDIA.COM [16-06-2021  |04-06-2021
REETA GUPTA DEWAN(P),
CS (COMM)/2041/2021 [CICI BANK Vs SANOJ PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM|28-06-2021  [15-06-2021
BHALLA(P),
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CS (COMM)/2040/2021 [CICI BANK Vs NASRUDDIN PUNIT KUMAR 9810080772PUNITBHALLA@GMAIL.COM|28-06-2021  [15-06-2021
BHALLA(P),
CS (COMM)/1984/2021 [ICICI Bank Vs HARPREET |DEEPAK 9818030800 INDUSLEGALIA@GMAIL.CON26-06-2021  16-06-2021
SINGH KAUSHIK(P),
7 Sh. Dinesh Bhatt , DJWest OMP (COMM)/13/2021 SHRI RAGHAV ANAND Vs [VIKRAM DUA(P), 9810080638mailvikramdua@gmail.com 17-06-2021  [11-06-2021
(Commercial Court)-o1 KOTAK MAHINDRA PRIME
LIMITED
CS (COMM)/292/2021 |CANARA BANK Vs MAHESH |[Vandana 9810092257bhatiaandcompanyl @gmail.con28-06-2021  [28-06-2021
KUMAR Bhatia(P),
8 SH. GURDEEP SINGH,WEST CS/COMM/284/2021 M/S ADHUNIK SH. VISHNU 8802200600adv.vssharma@gmail.com 05.06.2021  |05.06.2021
LD. DISTRICT JUDGEDISTRICT INDUSTRIES LTD VS M/S |SWAROOP
(COMM)-02, IGRATOLITE INDIA PVT SHARMA
WEST, THC, DELHI LTD
CS/COMM/288/2021  REALISTIC REALTORS PVT [SH. BHARAT 011-45640851 [legistavxiliary@gmail.com 25.06.2021  [21.06.2021
LTD VS KARANPREET GUPTA
SINGH WALIA
9 SH. SANJEEV JAIN,NEW DELHI CS(COMM) 2219/2021 M/S ALGOJI ENTERPRIESE SHIKHAR 9811258587 jatin@anm.in 04/06/2021 | 31/05/2021
DISTRICT JUDGEDISTRICT PRIVATE LIMITE3D VS MITTAL
(COMMERCIAL RACHIT SETH
COURT)-01
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OMP(I)(COMM) DR. RAVINDER KUMAR SUNANDA
2236/2021 IANAND VS M/S DLF TULSYAN

COMMERCIAL

DEVELOPERS LIMITED

9891105069 sachar.akhil@gmail.com 14/06/2021 | 02/06/2021

CS(COMM) 2237/2021 M/S GREEN GENOME IMANJEET SINGH| 8527111869 | manjeetsingmet@gmail.com | 15/06/2021 | 05/06/2021
INDIA PVT LTD VS M/S
INTERNATIONAL
BIOLOGICAL

CS(COMM) 2242/2021 M/S ALGOJI ENTERPRISES JATIN KAPUR 9717671403 shikhar@anmlegal.in 16/06/2021 | 10/06/2021
PRIVATE LTD VS RACHIT
SETH

CS(COMM) 2256/2021 M/S AYUSHMAAN IAMAN GARG 9811820309 garg.amany38@gmail.com | 21/06/2021 | 27/04/2021
INFOTECH PRIVATE
LIMITED VS M/S KURIAN
ENERGIE KANRI PRIVATE
LIMITED (KEIKPL) AND
ORS.

OMP(COMM) SMS INDIA PVT LTD VS DEEPAK BISWAS | 9811025391 deepak@crblaw.in 25/06/2021 | 21/06/2021
2288/2021 RAJSHREE ENTERPRISES

CS(COMM) 2310/2021 M/S KRBL LIMITED VS SHRAVAN 9990605966 | unitedmark@unitedipr.com | 30/06/2021 | 23/06/2021
IASHOK KUMAR AND BANSAL
OTHERS

OMP(I)(COMM) IMAGIC AUTO PVTLTDVS M S YADAV 8527632196 adv_msyadav@yahoo.com | 07/06/2021 | 07/06/2021
2228/2021 DELHI METRO RAIL
ICORPORATION LTD
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CS(COMM) 2226/2021 SHANGHAI EASY-WAY 9654545855 legal @shivamsharma.info 05/06/2021 | 29/04/2021
INTERNATIONAL SHARMA
EXHIBITION CO LTD VS
IABEC EXDHIBITIONS &
ICONFERECES PVT LTD
CS(COMM) 2229/2021 [LOREAL INDIA PVT LTD VS [SHARVAN 99906059663 | unitedmar@unitedipr.com | 07/06/2021 | 05/06/2021
IASHOK KUMAR BANSAL
OMP(I) DR. SANTOSH KUMAR IYOGESH KUMAR | 9818930209 |stellarlegalservices@gmail.com| 08/06/2021 | 02/06/2021
(COMM)2231/2021 [BAGLA VS M/S IIFL SHARMA
FINANCE LIMITED
ARB(A)(COMM) KAILASH CHAND JAIN SAURABH 9999130332 nitya@nakslaw.com 10/06/2021 | 09/06/2021
2232/2021 IAND HERO FINCORP UPADHYAY
LIMITED
OMP(COMM) 2255/2021M/S GREWAL RICE AND |ABHA SHARMA 9811433704 dushyantadv@gmail.com 21/06/2021 | 05/06/2021
GENERAL MILLS & ORS.
VS FOOD CORPORATION
OF INDIA AND ORS.
OMP(I)(COMM) ECLEAR LEASING AND SHUBHAM JAIN | 9999309222 |Shubhamjain@utkrishthalaw.c¢ 26/06/2021 | 21/06/2021
2297/2021 FINANCE PVT. LTD. VS. IAND HIMANSHU
IMARGDARSHAK DHAWAN
FINANCIAL SERVICES LTD.
IAND ORS.
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Case No.

CS(COMM) 2309/2021

Petitioner Name VS

Respondent Name

TC GLOBAL INDIA PRIVATE
LIMITED VS UNITED
KNOWLEDGE EDUCATION
ICONSULTANTS PVT LTD

Advocate

SAGAR CHAWLA

Advocate
Nobile
Number

9810229189

Advocate email id

sagar@sagarchawla.in

Date

ofDate of e-

Registration filing

30/06/2021

17/06/2021

11

SH. SANJIV
DISTRICT
(COMMERCIAL
COURT)-03

JAIN,
JUDGE

INEW DELHI
DISTRICT

OMP(I)(COMM)
2222/2021

PANSARI DEVELPOERS
LIMITED VS DHANI LOANS
( THIS CASE WAS FILED
DURING THE MONTH OF

UDIT GUPTA

9911179111

udit@uditkishan.com

04/06/2021

02/06/2021

CS(COMM) 2225/2021

VIA LOGISTICS PVT LTD VS
ICKS CBALE SOLUTIONS
PVT LTD

SHIVAM
SHARMA

9654545855

legal@shivamsharma.info

05/06/2021

03/05/2021

OMP(COMM)
2230/2021

G E POWER INDIA LTD VS
IM/S NIPANI INFRA AND
INDUSTRIES PVT LTD

IABHIJEET
SWAROOP

9711666059

abhijeet.swaroop@theguild.co.i

08/06/2021

12/05/2021

OMP(I)(COMM)
2218/2021

UNITY HOMEMAKER JV V
S JOINT SECREATARY
MINISTRY OF EXTERNAL
IAFFAIRS

MEDHAVI SINGH

9910210430

medhavi.singh@karanjawala.in|

11/06/2021

27/05/2021

CS(COMM) 2238/2021

CHILLING REALTECH LLP
VS BAREBACK H
OSPITALITY PVT LTD

JASPREET SINGH

9899641617

jaspreet.law@gmail.com

15/06/2021

16/04/2021

CS(COMM) 2239/2021

KITCHNRAMA FOOD
SERVICES EQUIPEMENT
PVT LTD VS COLDEX
LIMITED

IAANCHAL BASUR

9915495854

aanchal @ablaw.in

15/06/2021

30/04/2021

CS(COMM) 2240/2021

KITCHNRAMA FOOD
SERVICES EQUIPEMENT
PVT LTD VS MOVIE BITEZ

AANCHAL BASUR

9915495854

aanchal@ablaw.in

15/06/2021

30/04/2021

CS(COMM) 2217/2021

TATA SIA AIRLINES VS
VISTARA HOME
APPLIANCES

TARUN SOOD

0643233842

office@tri.law

16/06/2021

22/05/2021

CS(COMM) 2244/2021

SEVA ADVISORY LLP VS
INDIAN BANK

LALIT KAUSHIK

9999454093

sevalawoffices@gmail.com

17/06/2021

18/04/2021

CS(COMM) 2247/2021

SATISH KUMAR VS SHREE
GURU GOBIND SINGH
TRICENTENARY SGT
'UNIVERSITY THROUGH

IABINASH
KUMAR MSIHRA

9811235958

abinashkmishra@gmail.com

18/06/2021

14/06/2021



mailto:sagar@sagarchawla.in
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VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-

Registration filing

CS(COMM) 2248/2021 [SATISH KUMAR VS SHREE ABINASH 9811235958 abinashkmishra@gmail.com | 18/06/2021 | 14/06/2021
.GURU GOBIND SINGH KUMAR MSIHRA
TRICENTENARY
CS(COMM) 2249/2021 SATISH KUMAR VS SHREE ABINASH 9811235958 abinashkmishra@gmail.com | 18/06/2021 | 14/06/2021
.GURU GOBIND SINGH KUMAR MSIHRA
TRICENTENARY
CS(COMM) 2268/2021 SATISH ARORA AND IAKSHIT 9911927538 akshit.novi8 @gmail.com 22/06/2021 | 19/06/2021
OTHERS VS JITESH SACHDEVA
INANDIA AND OTHERS
OMP(COMM) 2271/2021SANWAR MAL RUWATIA | ATUSH GUPTA 9589802259 ayushg4jain@gmail.com 23/06/2021 | 31/05/2021
VS M/S HINDUSTAN TEC
HNOSOL PVT LTD
OMP(COMM) 2272/2021RAILTEL CORPORATION |ASHOK KUMAR 9313649228 ashok69@yahoo.com 23/06/2021 | 18/06/2021
OF INDIA LTD VS M/S SINGH
SHAKTI CONSTRUCTION
ICOMPANY
CS(COMM) 2291/2021 PRASHANT PATWARDHAN ANURAG 9953749965 | anurag.tandon@bharucha.in | 25/06/2021 | 23/06/2021
VS MUKESH AND ORS. TANDON
CS(COMM) 2295/2021 TANUJA SINGH VS. M/S BASANT KUMAR | 9810612414 [BasantsinghAdvocate@gmail.cq 26/06/2021 | 15/04/2021
IMIST DIRECT SALES PVT. SINGH
LTD AND ORS.
12 SH. PREM KUMARSOUTH OMP (COMM)/41/2021 ANKUSH MITTAL Vs SHALAJ 9810656757 |SHALAJMRIDUL@LEGALCOK 08-06-2021 | 08-06-2021
BHARTWAL, DJ KOTAK MAHINDRA PRIME| MRIDUL(P),
(COMMERCIAL)-01 LTD
CS (COMM)/184/2021 | AWFIS SPACE SOLUTIONS NARENDER 9810066903 ambar@gamaruddin.in 22-06-2021 | 22-06-2021
PRIVATE LIMITED Vs ANS SINGH(P),
DIGITAL PRIVATE LIMITED|
EX/143/2021 M/S KOTAK MAHINDRA |VIDUR SIKKA(P),| 9718174346 amit@sethiassociates.in 28-06-2021 | 28-06-2021
BANK LTD Vs AJAY
QITADMA ANTIY ANTD



mailto:abinashkmishra@gmail.com
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Advocate email id

Date

ofDate of e-

Registration filing

13 SH. VINAY KUMAR| CS(Comm)/183/21 The India Thermit Sh. Ashish Kothari| 9971969135 ashish@ksandk.com 14.06.21
KHANNA, DISTRICT] Corporation Ltd Vs. Bharat
JUDGE (COMMERCIAL Heavy Electronics Ltd
COURT)-02
Misc DJ/22/21 ICICI Bank Ltd Vs. Rachit | Sh. Saransh Garg | 9654360463 punitbhalla@aol.com 23.06.21 22.06.21
Goyal & Anr.
14 SH. RAJ KUMARSOUTH-EAST NIL
CHAUHAN, LD.
DISTRICT JUDGE
(COMMERCIAL-
COURT), SOUTH-EAST,
SAKET COURT
15 IMS. RAJ RANI MITRA,SOUTH-EAST| CS/COMM/236/2021 | WELDCOM ELECTRADES RAGHAV 836846287 ladvo.mukeshsharma@gmail.co] 16.06.2021 | 09.06.2021
DISTRICT JUDGE (TM) PVT. LTD. VS ELECTRARC AWASTHI
(COMM-02), SOUTH INDIA
EAST DISTRICT,
SAKET COURTS, NEW|
DELHI
CS/COMM/237/2021 | MANKIND PHARMA LTD. HEMENT 98105567744 |delhi@daswanianddaswani.con] 16.06.2021 | 07.06.2021
(T™M) VS ASTRA IDL LTD. DASWANI
CS/COMM/239/2021 MS. RANJANAVSM/S |RAMA SHANKAR| 3811214465 [Framashankari5@yahoo.com 22.06.2021 | 19.06.2021
G.TECH SPLICING PVT. LT | & ASSOCIATES
D.
16 SH. SANJAY SHARMA-East EC-DLET01-01329-2021| ENTHUONS TECH. PVT. | ARITHANT JAIN | 9868101409 rsramanr@yahoo.com 2022/21 04/06/21
T LTD. VS. NOCTO
IANTTEDDATATINANTIAT DI NADCQO
EC-DLET01-01341-2021 BMW INDIA FIN. SERVICES ASHOK 8376049807 |advocateashok.1i@gmail.com| 2029/21 04/06/21
PVT. LTD. VS. DEEPAK
SAINI



mailto:ashish@ksandk.com
mailto:punitbhalla@aol.com
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Advocate email id
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Registration filing

EC-DLET01-01304-2021| M/S KOTAK MAHINDRA 9811843931 [ranjan.and.company@gmail] 2033/21 14/06/21
BANKLTD.VS.M P RANJAN
ENTERPRISES
EC-DLET01-01370-2021| M/S KOTAK MAHINDRA RAJEEV KR. 9811843931 [ranjan.and.company@gmail] 2034/21 14/06/21
BANK LTD. VS. SUDEEP RANJAN
LOGISTICS
EC-DLET01-01371-2021| M/S KOTAK MAHINDRA RAJEEV KR. 9811843931 [ranjan.and.company@gmail] 2035/21 14/06/21
BANK PVT. LTD. VS. M/S RANJAN
INGAWALE PATIL
EC-DLET01-01372-2021| M/S KOTAK MAHINDRA RAJEEV KR. 9811843931 [ranjan.and.company@gmail] 2036/21 14/06/21
BANK LTD. VS. LAHU RANJAN
SAHEBRAO POL
EC-DLETo01-01373-2021| M/S KOTAK MAHINDRA RAJEEV KR. 9811843931 [ranjan.and.company@gmail, 2037/21 14/06/21
BANK LTD. VS. RANJAN
MATOSHREE TOURS AND
EC-DLET01-01378-2021| CANARA BANK VS. SHAN |HITESH SACHAR| 9891966005 hiteshsachar@gmail.com 2043/21 16/06/21
MOHAMMAD
EC-DLET01-01384-2021 CANARA BANK VS. DEEPAK HITESH SACHAR| 9891966005 | hiteshsachar@gmail.com 2048/21 18/06/21
KR.
EC-DLET01-01406-2021|ICICI BANK LTD VS PRINCEMANISH KUMAR| 9811898399 manish@Kklfindia.com 2058/21 24/06/21
KUMAR DEWAN
EC-DLET01-01407-2021 ICICI BANK LTD VS MANISH KUMAR| 9811898399 manish@klfindia.com 2059/21 24/06/21
RAVINDRA KUMAR YADAV DEWAN
EC-DLET01-01404-2021| ICICI BANK LTD VS ARUN \MANISH KUMAR| 9811898399 manish@klfindia.com 2061/21 25/06/21
KR. GUPTA DEWAN
EC-DLET01-01411-2021 | ICICI BANK LTD VS MOHD | MANISH KUMAR| 9811898399 manish@klfindia.com 2064/21 26/06/21
WASEEM DEWAN
EC-DLET01-01413-2021| VED PRAKASH VS BIRJU ANAND 9310511420 prakash.law@gmail.com 2065/21 26/06/21
PRAKASH
EC-DLET01-01415-2021 ICICI BANK LTD. VS. MANISH KUMAR| 9811898399 manish@klfindia.com 2067/21 28/06/21
SURENDER SHAW DEWAN
EC-DLET01-01416-2021 | ICICI BANK LTD VS ANUJ |[MANISH KUMAR| 9811898399 manish@klfindia.com 2068/21 28/06/21
KR. SHAW DEWAN
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EC-DLET01-01410-2021| AKASH DEEP SINGLA VS. | PRADEEP KR 0810243924 | Pradeep Akshit @ yahoo.com. 2069/21 28/06/21
VJE INDIA PVT. LTD.
17 Vacant Court of DJNORTH EASTC.S.(COMM):-41/2021 [MANSHA PLASTIC PVT.SHRESHTHA 9582461463 advshreshtha@gmail.com 15.06.2021  [14.06.2021
(Commercial Court) LTD. VS JANS COPPER PVT.KUMAR
LTD
C.S.(COMM):-42/2021 M/S SATYA PARKASH ANDASEEM 9811062351 mehrotra_aseem@yahoo.co.in 16.06.2021  16.06.2021
BROHTERS PVT LTD VSMEHROTRA
EAST DELHI MUNICIPAL
ICORPORATION
C.S.(COMM):-43/2021 [CICI BANK LTD VS AJAYMANISH KUMAR9213905829 manish@klfindia.com 24.06.2021  [24.06.2021
KUMAR SHARMA DEWAN
C.S.(COMM):-44/2021 [CICI BANK LTD VSMANISH KUMAR99213905829 manish@Kklfindia.com 24.06.2021  [24.06.2021
RADHEY SHYAM DEWAN
C.S.(COMM):-45/2021 [ICICI BANK LTD VSMANISH KUMAR9213905829 manish@klfindia.com 24.06.2021  [24.06.2021
RAJESH ARORA DEWAN
18 MS. NIVEDITA ANILShahdara OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com(11-06-2021  11-06-2021
SHARMA, DISTRICT| (COMM)/1003/2021 SERVICES INDIA LTD VsBHARDWAJ(P),
JUDGE ICHAVAN RENT A CAR
(COMMERCIAL)
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1007/2021 SERVICES INDIA LTD VsBHARDWAJ(P),
WASEEM AHMED SHAIKH
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Advocate
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Advocate email id
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Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1005/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IVEENA KUMARI
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1004/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SANJEEV PARASHAR
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1006/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IANUPAM KUMAR
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com|11-06-2021  [11-06-2021
(COMM)/994/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IANURADHA BAIRAGI
OMP () TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/996/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IARUN TOURS AND

TRAVELS
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ofDate of
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OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/997/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

ICHARLIE PENG
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/993/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

DOUBLE A FINANCE PVT]

LTD
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/992/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

INARBIR SHRI CHANDER
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com|11-06-2021  [11-06-2021
(COMM)/998/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

PRIYANKA DUBEY
OMP () TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1000/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

PRIYANKA SARTHI
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OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1001/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

RAHMAN KHAN
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/995/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

RAJ TRAVELS
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1002/2021 SERVICES PVT LTD VsBHARDWAJ(P),

KRISHAN KUMAR
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com|11-06-2021  [11-06-2021
(COMM)/999/2021 SERVICES PVT LTD VsBHARDWAJ(P),

PRIYANKA SHARMA
OMP (IJAXIS BANK Vs SUKHCHAINADITI GUPTA(P), 9873347330  mayank_mahajanos@yahoo(11-06-2021  [11-06-2021
(COMM)/1010/2021 SINGH 442
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Number

OMP (DAXIS BANK Vs MOHANADITI GUPTA(P),
(COMM)/1011/2021 SINGH 9391

9873347330  |mayank_mahajanos@yahoof11-06-2021  [11-06-2021

OMP (IDAXIS BANIK Vs SAVNEETADITI GUPTA(P), 9873347330 mayank_mahajano5@yahooj11-06-2021  [11-06-2021
(COMM)/1012/2021 SINGH 9710

OMP (IDAXIS BANK Vs RAHUL 4147 |ADITI GUPTA(P), 19873347330 mayank_mahajano5@yahooj11-06-2021  [11-06-2021
(COMM)/1014/2021
OMP (DAXIS BANK Vs SANDEEPADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo(11-06-2021  11-06-2021

(COMM)/1013/2021 7402

OMP () TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1009/2021 SERVICES INDIA LTD VsBHARDWAJ(P),
RAJDIP MITRA
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OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com11-06-2021  [11-06-2021
(COMM)/1008/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SATNAM SINGH
OMP (IDAXIS BANK Vs AVTARADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(i4-06-2021  [14-06-2021
(COMM)/1064/2021 SINGH 7515
OMP (IDAXIS BANK Vs ASFAK IADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(14-06-2021  [14-06-2021
(COMM)/1068/2021
OMP (DAXIS BANK Vs GOPALADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo(14-06-2021  [14-06-2021
(COMM)/1066/2021 SINGH
OMP (IDAXIS BANK Vs GIRIRAJADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo(14-06-2021  14-06-2021
(COMM)/1067/2021 KISHOR
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OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com14-06-2021  [14-06-2021
(COMM)/1079/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SURESH CHAND
OMP (IDJAXIS BANK Vs IRSHAD ALIADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(i4-06-2021  [14-06-2021
(COMM)/1058/2021 3057
OMP (IDAXIS BANK Vs PREET LANDADITI GUPTA(P), (9873347330 mayank_mahajano5@yahoo(14-06-2021  [14-06-2021
(COMM)/1060/2021 PROMOTERS AND

DEVELOPERS PVT LTD

4063
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com14-06-2021  [14-06-2021
(COMM)/1074/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

RAVINDER ASHOK KUMAR
OMP (DTOYOTA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com(14-06-2021  14-06-2021
(COMM)/1078/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SANGEETA PANDEY
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OMP (DAXIS BANK Vs RAJESHADITI GUPTA(P), 9873347330 mayank_rnahajano5@yah0014-06-2021 14-06-2021
(COMM)/1059/2021 IMOHAN BAUNTHIYAL
OMP (IDAXIS BANK Vs SATYAMADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(i4-06-2021  [14-06-2021
(COMM)/1061/2021 INDUSTRIES
OMP (DAXIS BANK Vs RIJWANAADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(14-06-2021  [14-06-2021
(COMM)/1062/2021 KHAN
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com14-06-2021  [14-06-2021
(COMM)/1075/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IADARSH CHAUHAN
OMP (DBMW INDIA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com(14-06-2021  14-06-2021
(COMM)/1071/2021 SERVICES PVT LTD VsBHARDWAJ(P),

HARSHAL RAMESHBHAI

PATEL
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OMP (DAXIS BANK Vs DILIPADITI GUPTA(P), 9873347330 mayank_mahajano5@yah0014-06-2021 14-06-2021
(COMM)/1056/2021 KUMAR PRADHAN
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com14-06-2021  [14-06-2021
(COMM)/1072/2021 SERVICES PVT LTD VsBHARDWAJ(P),

HRIITU RANA
OMP (DAXIS BANK Vs BRAHMAADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo(14-06-2021  [14-06-2021
(COMM)/1057/2021 DAS
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com14-06-2021  [14-06-2021
(COMM)/1070/2021 SERVICES PVT LTD VsBHARDWAJ(P),

PRASHANT SUBHASH|

SAWANT
OMP (DBMW INDIA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com(14-06-2021  14-06-2021
(COMM)/1073/2021 SERVICES PVT LTD VsBHARDWAJ(P),

RAJEEV MAJUMDAR
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OMP (DTOYOTA FINANCIALDINESH 8376049807  |advocate.ashoki@gmail.com14-06-2021  [14-06-2021
(COMM)/1076/2021  |SERVICES INDIA LTD VSJAIN(P),

IVAIBHAV RAGUNATH

SUDRIK
OMP (I)TOYOTA FINANCIALDINESH KUMAR8376049807 advocate.ashok1@gmail.com14-06-2021  [14-06-2021
(COMM)/1077/2021 SERVICES INDIA LTD VSJAIN(P),

IVIRENDRA KUNKOLEKAR
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com15-06-2021  [15-06-2021
(COMM)/1094/2021 SERVICES PVT LTD VsBHARDWAJ(P),

SAGHEER AHMED KHAN
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com15-06-2021  [15-06-2021
(COMM)/1095/2021 SERVICES PVT LTD VsBHARDWAJ(P),

VICKY MAHENDRA|

MTULSANI
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com[15-06-2021  [15-06-2021
(COMM)/1101/2021 SERVICES INDIA LTD Vs ABHARDWAJ(P),

IV D DRIVES PVT LTD



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com15-06-2021  [15-06-2021
(COMM)/1096/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IAMAZING APPARELS
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki1@gmail.com(15-06-2021  [15-06-2021
(COMM)/1102/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IASHOK KUMAR YADAV
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com15-06-2021  [15-06-2021
(COMM)/1098/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

RUSHIKESH TOURS AND

TRAVELS
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com15-06-2021  [15-06-2021
(COMM)/1099/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SANJEEV MAHENDER|

SINGH
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com[15-06-2021  [15-06-2021
(COMM)/1100/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

SHIV CHARAN



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  18-06-2021
(COMM)/1137/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

IAMRIK KAUR
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  [18-06-2021
(COMM)/1140/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

GURJIT SINGH
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  [18-06-2021
(COMM)/1138/2021 SERVICES INDIA LTD VsBHARDWAJ(P),

MD FAHIMUDDIN ANSARI
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com18-06-2021  [18-06-2021
(COMM)/1127/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

GUPTA BUILDERS AND

PROMOTERS PRIVATE

LIMITED
OMP (DAXIS BANK Vs DEEVANMAYANK 0873347330 mayank_mahajanos@yahoof18-06-2021  18-06-2021
(COMM)/1115/2021 SINGH o507 MAHAJAN(P),



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DAXIS BANK Vs SACHINMAYANK 0873347330 mayank_mahajano5@yahoo18-06-2021  18-06-2021
(COMM)/1116/2021 KUMAR GHUDE 9144 MAHAJAN(P),
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  [18-06-2021
(COMM)/1131/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

GUPTA BUILDERS AND|

PROMOTERS PRIVATE

LIMITED
OMP (DAXIS BANK Vs MUDITMAYANK 9873347330 mayank_mahajano5@yahooj18-06-2021  [18-06-2021
(COMM)/1117/2021 RAWAT 0264 MAHAJAN(P),
OMP (DAXIS BANK Vs SANJAYMAYANK 9873347330 mayank_mahajanos@yahoo(18-06-2021  18-06-2021
(COMM)/1118/2021 SINGH 6036 MAHAJAN(P),
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com(18-06-2021  18-06-2021
(COMM)/1129/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD



mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  18-06-2021
(COMM)/1134/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

UPENDRA SHA
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  [18-06-2021
(COMM)/1135/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

VINIT KUMAR MINJ
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com18-06-2021  [18-06-2021
(COMM)/1132/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

YOGESH JAMES
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com18-06-2021  [18-06-2021
(COMM)/1119/2021 SERVICES PVT LTD VsBHARADWAJ(P),

SIDDHARTH P BIHANI
OMP (DAXIS BANK Vs MRITUNJAYMAYANK 9873347330 mayank_mahajano5@yaho021-06-2021  21-06-2021
(COMM)/1180/2021 SHARMA MAHAJAN(P),



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DAXIS BANK Vs MAHESH 0873347330  mayank_mahajano5@yahoo?21-06-2021  21-06-2021
(COMM)/1182/2021 SWAMI MAHAJAN(P),
OMP (DAXIS BANK VSMAYANK 0873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1177/2021 MOHAMMED UMAIR IMAHAJAN(P),
OMP (DAXIS BANK Vs HIMANSHUMAYANK 9873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1176/2021 SHARMA IMAHAJAN(P),
OMP (DAXIS BANK Vs VINODMAYANK 9873347330 mayank_mahajanos@yahoo21-06-2021  21-06-2021
(COMM)/1175/2021 KUMAWAT MAHAJAN(P),
OMP (DAXIS BANK Vs RAHATMAYANK 0873347330 mayank_mahajano5@yahoo21-06-2021  21-06-2021
(COMM)/1171/2021 MIRZA MAHAJAN(P),



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DAXIS BANK Vs AMIR 0873347330  mayank_mahajano5@yahoo?21-06-2021  21-06-2021
(COMM)/1174/2021 QUERESHI MAHAJAN(P),
OMP (IDAXIS BANK Vs ZAKIRADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1181/2021 IAHMAD JOYA 6836
OMP (DAXIS BANK Vs ROOPADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1179/2021 INARAYAN YADAYV 8828
OMP (DDAXIS BANK Vs NAGAR MALMAYANK 9873347330 mayank_mahajanos@yahoo21-06-2021  21-06-2021
(COMM)/1178/2021 BADHARA MAHAJAN(P),
OMP (DBMW INDIA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com21-06-2021  21-06-2021
(COMM)/1186/2021 SERVICES PVT LTD VsBHARADWAJ(P),

ICARE MEDI SYSTEM

PRIVATE LTD



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DAXIS BANK Vs UTTAMADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo21-06-2021 21-06-2021
(COMM)/1173/2021 SINGH 7659
OMP (DAXIS BANK Vs CHITRAMAYANK 0873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1172/2021 JAIN MAHAJAN(P),
OMP (DAXIS BANK Vs ASHISHMAYANK 9873347330 mayank_mahajano5@yahoo21-06-2021  [21-06-2021
(COMM)/1169/2021 HANDOO MAHAJAN(P),
OMP (DAXIS BANK Vs ASIF KHANADITI GUPTA(P), (9873347330 mayank_mahajanos@yahoo21-06-2021  21-06-2021
(COMM)/1170/2021 5735
OMP (DBMW INDIA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com21-06-2021  21-06-2021
(COMM)/1185/2021 SERVICES PVT LTD Vs CPLBHARADWAJ(P),

MEDIA PVT LTD



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1183/2021 SERVICES PVT LTD VsBHARADWAJ(P),

REASELACK POLYMERS

PVT LTD
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1193/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDING|

INDIA PVT LTD 5405
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1188/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1075437
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1190/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1086740
OMP (I)TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1189/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1089905



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1192/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IASHOK KUMAR TRIPATHY
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1191/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

COSMIC GRACE AUTO

INDIA PVT LTD
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com21-06-2021  [21-06-2021
(COMM)/1184/2021 SERVICES PVT LTD VsBHARADWAJ(P),

FRISCO FAB DYEING AND|

PRINTING PVT LTD
OMP (DKOYAK MAHINDRA PRIMEMAYANK 9873347330 mayank_mahajanos@yahoo23-06-2021  [23-06-2021
(COMM)/1198/2021 Vs FRISCO FOODS PRIVATEMAHAJAN(P),

LIMITED 7306
OMP (DKOTAK MAHINDRA PRIMEMAYANK 0873347330 mayank_mahajanos@yahoo023-06-2021  23-06-2021
(COMM)/1194/2021 Vs KANSIN IMPORTMAHAJAN(P),

EXPORT PVT LTD 5840



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DKOTAK MAHINRA PRIMEMAYANK 9873347330 mayank_mahajano5@yaho023-06-2021  [23-06-2021
(COMM)/1195/2021 Vs MURANO INDIA PVIMAHAJAN(P),

LTD 609
OMP (DKOTAK MAHINDRA PRIMEMAYANK 0873347330 mayank_mahajano5@yahoo23-06-2021  [23-06-2021
(COMM)/1199/2021 Vs RINKU CHAUDHARYMAHAJAN(P),

3204
OMP (DKOTAK MAHINDRA PRIMEMAYANK 9873347330 mayank_mahajano5@yahoo23-06-2021  [23-06-2021
(COMM)/1196/2021 Vs MEGH SINGH 0627 MAHAJAN(P),
OMP (DKOTAK MAHINDRA PRIMEMAYANK 9873347330 mayank_mahajanos@yahoo23-06-2021  [23-06-2021
(COMM)/1197/2021 Vs V4 PEOPLE 3108 MAHAJAN(P),
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1236/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

LAXMI TRAVELS SERVICE



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1237/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

LEMON MANAGEMENT]

ICONSULTANCY PVT LTD
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1238/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PATIL SACHIN BHAGAWAN
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1239/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHREE SAPTASHRUNGI

SERVICE STATION
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1240/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MTRANZLESE HOLDINGS

INDIA PRIVATE

LTD1092774
OMP (I)TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com25-06-2021  |25-06-2021
(COMM)/1241/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDING|

INDIA PVT LTD



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1242/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD1140076
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1243/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRRANZLEASE HOLDINGS

INDIA PVT

LTDTRANZLEASE

HOLDINGS INDIA PVT]

LTD1149203
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1244/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IAJINKYA SUDHAKAR|

JADHAV
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com|25-06-2021  25-06-2021
(COMM)/1228/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IABDUL RAUF SHAIKH
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1232/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IANITA SUNNY SHARMA



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1233/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

BHAVESH INDUBHAI

DESAI
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1234/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

KARAD GHANSHYAMBHAI

M
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1235/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MHATRE RAJARAM

INARAYAN
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com|25-06-2021  25-06-2021
(COMM)/1229/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IMISHRA NIRAJKUMAR
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1230/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PATEL PARESHBHAI H



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1231/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PUSHPAK CAR RENTALS

PVT LTD 1156538
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1224/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHAILAJA BHASKAR|

IABHYANKAR
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1226/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHANTI NAGRAJ SHETTY
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1227/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1085700
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1220/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1097595



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  [25-06-2021
(COMM)/1221/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIA PVT LTD 1137630
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1225/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MTRANZLEASE HOLDINGS

INDIA PVT LTD 1145960
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com25-06-2021  25-06-2021
(COMM)/1222/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINGS

INDIS PVT LTD 1059995
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com|25-06-2021  25-06-2021
(COMM)/1223/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

TRANZLEASE HOLDINS

INDIA PVT LTD 1146310
OMP (DDRISTI SECURITIESARITHANT 9560012821 Keshavi292 @gmail.com 25-06-2021 [25-06-2021
(COMM)/1218/2021 PVILTD Vs VIRENDERJAIN(P),

KUMAR



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DDRISTI SECURITIES 0560012821 Keshavi292@gmail.com 25-06-2021 [25-06-2021
(COMM)/1219/2021 PVTLTD Vs RAHIS JAIN(P),

OMP (DAXIS BANK Vs SWARDINMAYANK 0873347330 mayank_mahajano5@yahoo28-06-2021  [28-06-2021
(COMM)/1262/2021 6769 MAHAJAN(P),

OMP (IDAXIS BANK Vs AMRITPAL [MAYANK 9873347330 mayank_mahajano5@yahoo28-06-2021  [28-06-2021
(COMM)/1263/2021 SINGH 0490 MAHAJAN(P),

OMP (DAXIS BANK Vs AMRITPAL MAYANK 9873347330 mayank_mahajanos@yahoo28-06-2021  28-06-2021
(COMM)/1264/2021 SINGH 8226 MAHAJAN(P),

OMP (DIAXIS BANK Vs RESHAM [MAYANK 0873347330 mayank_mahajanos@yahoo28-06-2021  28-06-2021
(COMM)/1265/2021 SINGH 29882 MAHAJAN(P),



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DAXIS BANK Vs MALKIT 0873347330 mayank_mahajano5@yaho028-06-2021  28-06-2021
(COMM)/1266/2021 SINGH 0280 MAHAJAN(P),
OMP (I)JAXIS BANK Vs SAJAN 5223 MAYANK 9873347330 mayank_mahajano5@yahoo28-06-2021  [28-06-2021
(COMM)/1267/2021 MAHAJAN(P),
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1283/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MANINDER SINGH|

SAIMBI1147039
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1284/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IMANINDER SINGH SAIMBI

1158290
OMP (DTOYOTA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1285/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IMANINDER SINGH SAIMBI

1158201



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1286/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

BIJU SENAPATI 1164235
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1287/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

BIJU

SENAPATINBBN1164233
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1288/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

KALYANI PRAKASHRAO

HATWAR
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1279/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

LAXMI TRAVELS

SERVICE1131560
OMP (DTOYOTA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1274/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MAHAKALI

TRAVELS1146740



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1282/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MOHMMED WASIM QUT]

BUDDIN SYED
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1275/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

NAGESH ANTHAIAH

SHETTY1130931
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1278/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

INITIN TANAJI RANJANE
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1273/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PRATAP V KAKARIA
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1276/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PUSHPAK CAR RENTALS

PVT LTDNMUM1156535



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1277/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHRIKANT CHANDRAKANT]

SHELAR
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1280/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SUNNY RAJESH RASANIYA
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com28-06-2021  28-06-2021
(COMM)/1281/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IVASANTH TRAVELS
OMP (DAXIS BANK Vs RAJUADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo28-06-2021  28-06-2021
(COMM)/1271/2021 SRIVASTAVA 6112
OMP (IDAXIS BANK Vs SOMESHADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo28-06-2021  28-06-2021
(COMM)/1272/2021 KUMAR JAIN 2328



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (IDAXIS BANK Vs RATAN LALADITI GUPTA(P), 9873347330 mayank_mahajanos@yahoo28-06-2021  28-06-2021
(COMM)/1270/2021 IAHIR 9067
OMP (IDAXIS BANK Vs BAL VEERADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo28-06-2021  [28-06-2021
(COMM)/1269/2021 SINGH 5524
OMP (DAXIS BANK Vs DILIPADITI GUPTA(P), 9873347330 mayank_mahajano5@yahoo28-06-2021  [28-06-2021
(COMM)/1268/2021 KUMAR 66549
OMP (D7 VIK FINVESTMENT PVTJITENDER 9999855157 advjitenderyadav20o17@gmaj29-06-2021  29-06-2021
(COMM)/1310/2021 LTD Vs JITENDER PAL KUMAR
IYADAV(P),

OMP (DBMW INDIA FINANCIALRAHUL 8376049807  [advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1299/2021 SERVICES PVT LTD VsBHARADWAJ(P),

VINEET GUPTA



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advjitenderyadav2017@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1300/2021 SERVICES INDIA LTD Vs A 1BHARADWAJ(P),

PINK CITY TOURS AND

MTRAVELS1155953
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1301/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

KUNWER ROHIT
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  [29-06-2021
(COMM)/1302/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MEENAKSHI BAID
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1306/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

PRANALI TRAVELS

NMUM1154569
OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1303/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHREE DESTINATIONS

TRAVEL PVT LTD 1124467



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1307/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHREE DESTINATIONS

MTRAVEL PVT LTD 1124472
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1308/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHREE DESTINATIONS

MTRAVEL PVT LTD 1124479
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  [29-06-2021
(COMM)/1304/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SYED AUSAF

HUSAINNLKN1126620
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1309/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

UMAISH KASHINATH

INATIKNNSK1122229
OMP (I)TOYOTA FINANCIALRAHUL 8376049807  jadvocate.ashoki@gmail.com29-06-2021  [29-06-2021
(COMM)/1305/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

VIGHNAHARTA TOURS

IAND

MTRAVELSNMUM1129401



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com29-06-2021  29-06-2021
(COMM)/1298/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
ZOOMCAR INDIA PVT LTD
1179629
19 MS. SUKHVINDERShahdara OMP (IDJAXIS BANK Vs JASWANT MAYANK 9873347330 mayank_mahajanos@yahoo26-06-2021  26-06-2021
KAUR DJ COMM - 02 (COMM)/1258/2021 SINGH 3965 IMAHAJAN(P),
OMP (DAXIS BANK Vs PIARA [MAYANK 9873347330 mayank_mahajanos@yahoo26-06-2021  26-06-2021
(COMM)/1254/2021 SINGH 5064 MAHAJAN(P),
OMP (DAXIS BANK Vs BHAG [MAYANK 9873347330 mayank_mahajanos@yahoo26-06-2021  26-06-2021
(COMM)/1259/2021 SINGH 50735 MAHAJAN(P),
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  [26-06-2021
(COMM)/1256/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
MANINDER SINGH SAIMBI
1173917
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  26-06-2021
(COMM)/1260/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
IMANINDER SINGH SAIMBI
1178426
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  26-06-2021
(COMM)/1261/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
IANKITA ARVIND JADHAYV|
1147268
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  26-06-2021
(COMM)/1252/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
IANKITA ARVIND JADHAYV|
1191371



mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  [26-06-2021
(COMM)/1251/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

BIJU SENAPATI 1115815
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com26-06-2021  26-06-2021
(COMM)/1245/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

LAXMI TRAVELS SERVICE

1155003
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com26-06-2021  [26-06-2021
(COMM)/1248/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

IMAA TOURS AND TRAVEL

7462
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com26-06-2021  [26-06-2021
(COMM)/1246/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

MUNAWAR IMAM KHAN
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com26-06-2021  [26-06-2021
(COMM)/1247/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHAIKH ENTERPRISES
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  26-06-2021
(COMM)/1249/2021 SERVICES INDIA LTD Vs SKBHARADWAJ(P),

TRAVELS
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com26-06-2021  26-06-2021
(COMM)/1250/2021  SERVICES PVT LTD VsBHARADWAIJ(P),

IANUJ GUJRAL
OMP (DAXIS BANK Vs RASDEEPMAYANK 0873347330 mayank_mahajano5@yahoo29-06-2021  [29-06-2021
(COMM)/1290/2021 SINGH 1954 MAHAJAN(P),
OMP (DAXIS BANK Vs BAJRANGADITI GUPTA(P), 19999631644 aditigupta_law@yahoo.c0.in[29-06-2021  [29-06-2021
(COMM)/1292/2021 LAL SONI 3411



mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:advocate.ashok1@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:aditigupta_law@yahoo.co.in

S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (DAXIS BANK Vs HEMANTADITI GUPTA(P), (9999631644 aditigupta_law@yahoo.c0.in[29-06-2021  [29-06-2021
(COMM)/1293/2021 JYOTIYANA 8467
OMP (IDAXIS BANK Vs MANPREETADITI GUPTA(P), (9999631644 aditigupta_law@yahoo.c0.in29-06-2021  29-06-2021
(COMM)/1291/2021 SINGH 0478
OMP (DAXIS BANK Vs PATELADITI GUPTA(P), 9999631644  |aditigupta_law@yahoo.co.in29-06-2021  29-06-2021
(COMM)/1294/2021 IMADANLAL M 66518
OMP (DAAXIS BANK VSADITI GUPTA(P), (9999631644 aditigupta_law@yahoo.c0.in[29-06-2021  29-06-2021
(COMM)/1295/2021 BALWINDER SINGH 8433
OMP (I)AXIS BANK Vs AJIJ ALAMADITI GUPTA(P), 9999631644 aditigupta_law@yahoo.c0.in29-06-2021  29-06-2021
(COMM)/1296/2021 6422
OMP (DAXIS BANK Vs RADHAADITI GUPTA(P), (9999631644 aditigupta_law@yahoo.co0.in[29-06-2021  29-06-2021
(COMM)/1289/2021 RANI 4745
OMP (I)AXIS BANK Vs SHRICHANDADITI GUPTA(P), 19999631644 aditigupta_law@yahoo.c0.in[29-06-2021  [29-06-2021
(COMM)/1297/2021 DHAKA 1757
OMP (DBMW INDIA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  30-06-2021
(COMM)/1312/2021 SERVICES PVT LTD VsBHARADWAJ(P),

IMANAVIR SINGH
OMP (I)y VIK FINVESTMENT PVTJITENDER 9999855157 advjitenderyadavadv@2017g30-06-2021  [30-06-2021
(COMM)/1313/2021 LTD Vs SOHEB AHMED KUMAR

IYADAV(P),



mailto:aditigupta_law@yahoo.co.in
mailto:aditigupta_law@yahoo.co.in
mailto:aditigupta_law@yahoo.co.in
mailto:aditigupta_law@yahoo.co.in
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S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (I)CARS24 FINANCIALLALIT 9717391663 lalitpandeyadv@gmail.com [30-06-2021 30-06-2021
(COMM)/1321/2021 SERVICES PVT LTD VsPANDEY(P),

SAYED GAYYUR ALI
OMP (I)CARS24 FINANCIALLALIT 0717391663 lalitpandeyadv@gmail.com [30-06-2021 |30-06-2021
(COMM)/1314/2021 SERVICES PVT LTID VsPANDEY(P),

JAIVEER LOHIA
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com30-06-2021  30-06-2021
(COMM)/1322/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

BIJU SENAPATI1176364
OMP (DICARS24 FINANCIALLALIT 9717391663 lalitpandeyadv@gmail.com [30-06-2021 |30-06-2021
(COMM)/1323/2021 SERVICES PVT LTD VSPANDEY(P),

GURMEET SINGH
OMP (TOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com30-06-2021  30-06-2021
(COMM)/1320/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

GAUTAM KHETAWAT
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  |30-06-2021
(COMM)/1315/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

GOPAL TALUKDAR
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  |30-06-2021
(COMM)/1316/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

NIHON INDIA SERVICES

PVT LTD NDEL1133176
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  30-06-2021
(COMM)/1317/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SAHAB SEWA BAJWA

INKRN1190192
OMP (I)TOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  30-06-2021
(COMM)/1318/2021 SERVICES INDIA LTD VsBHARADWAJ(P),

SHRUTI TRAVELS

ININD1164281
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S.No

District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DTOYOTA FINANCIALRAHUL 8376049807  |advocate.ashoki@gmail.com30-06-2021  30-06-2021
(COMM)/1324/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
ZOOMCAR INDIA PVT LTD
1179618
OMP (DTOYOTA FINANCIALRAHUL 8376049807 advocate.ashok1@gmail.com30-06-2021  [30-06-2021
(COMM)/1311/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
IABHIMANYU TOURIST
INDEL1174645
OMP (ITOYOTA FINANCIALRAHUL 8376049807 advocate.ashoki@gmail.com30-06-2021  30-06-2021
(COMM)/1319/2021 SERVICES INDIA LTD VsBHARADWAJ(P),
IAMARJEET SINGH
CS (COMM)/242/2021 M/S RSPL LIMITED VsAnil Kumar9810134793 allipcare @gmail.com 15-06-2021  [15-06-2021
SURYA CHEMICALSahu(P),
INDUSTRIES
CS (COMM)/243/2021 [KARAN GUPTA Vs VIPULANIL KUMAR9810134793 allipcare @gmail.com 23-06-2021 [23-06-2021
JIVRAJBHAIITALIYA SAHU(P),
CS (COMM)/244/2021 [CICI BANK LTD Vs VINEETMANISH KUMAR/9811898399 manish@klfindia.com 24-06-2021  [24-06-2021
IAWASTHI DEWAN(P),
CS (COMM)/245/2021 [CICI BANK LTD Vs MOHDMANISH KUMAR99811898399 manish@klfindia.com 24-06-2021  |24-06-2021
ARIF DEWAN(P),
CS (COMM)/246/2021 [CICI BANK LTD Vs SEEMAMANISH KUMAR©9811898399 manish@klfindia.com 24-06-2021 [24-06-2021
IMALIK DEWAN(P),
CS (COMM)/247/2021 [ICICI BANK LTD VsMANISH KUMAR9811898399 manish@klfindia.com 24-06-2021  [24-06-2021
PRADEEP KUMAR DEWAN(P),
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S.No

District

Case No.

Petitioner Name

Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX/113/2021 SBI CARDS AND PAYMENTWASIQUR 0811988189 wrkhanassociates@gmail.cor18-06-2021  [18-06-2021
SERVICES LTD Vs MUKESHRAHMAN
GIRDHAR KHAN(P),
EX/116/2021 NEOGROWTH CREDITMUKESH 0810223914 mukeshdral@gmailvcom 209-06-2021 [20-06-2021
PRIVATE LIMITED  VsKUMAR(P),
SUCHITRA KUMARI
20 SH. VINOD KUMAR,North-West NIL
DISTRICT JUDGE
(COMMERCIAL)
21 MS. BARKHA INORTH EX.NO. 252/21 KOTAK MAHINDRA V/SNOT NOT INOT MENTIONED AS|30.06.2021  20.06.2021
GUPTA, DJ(COMM) SHRI SHYAM POLYMERS |MENTIONED ASMENTIONED [SINGLE PAGE IS RECIEVED
SINGLE PAGE ISAS SINGLETHROUGH MAIL
RECIEVED PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
22 SH. HARISH DUDANI,South-West (CS COMM. 154/2021 DADDY'S HOSPITALITY P.BHARAT MANGU 9654219095 bmongalegal@gmail.com 14.06.2021  (14.06.2021
DJ (COMMERCIAL) LTD. VS RISHI KANT
BHARTI & ORS.
CS COMM. 155/2021 INDIAN OVERSEAS BANKPREM CHHETRI |9910817646 advpremchheti@gmail.com 16.06.2021  (14.06.2021
VS M/S BORAGE HERBAL
P.LTD.
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